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Shri P, R. Chakraverti: May I know
whether the Government have receiv-
ed any advice [rom the Planning Com-
mission, indicating tiic nature of the
privileges to be given to 1ne States
with respect to the funds, viz-a-viz the
Centre, for the purpose of raising
loans?

Shri B, R. Bhagat: When this mat-
ter was considered and this figure was
fixed, the advice of the Planning Com-
mission was also taken, Of course, ul-
timately it was decided by the Finance
Ministry in consuilation with the Re-
serve Bank of India.

Shri Heda: May I know whether
there is any scheme to merge the
existing loans of the State Govern-
ments also or this is only a plan for
the future?

Shri B, R. Bhagat: No.
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Shri Hem Barna: May I know whe-
ther it is a fact tnat the States have
already been asked not to ernter into
the capital market for borrowing and
they have been given an assurance
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that the Union Government will do
the borrowing on their behalf? If sc,
may I know whether trne quantum of
financial assistance out of these bor-
rowings to the States has been fixed
by Government?

Shri B, R. Bhagat: The States were
consulted and this matter was decided
in the Nationa] Development Council
that all the borrowings should be cen-
tralised. So far as the present budget
is concerned, we have taken into
account the borrowings in the current
year as the estimate for the next year
also. All these things would be con-
sidered just at the time of flotalion of
the loans.

Emergency Risk Insurance

+
Shri Heda:
Shri Berwa Kotah:
Shri Daji: ..
*522. Shri Dharmalingam:
Shri Basappa:
Shrimati Sharda Mukerjee:
Shri Himatsingka:

Will the Minister of Finance be
pleased to state:

(a) the amount as a premium
income under the Emergency Risk
Insurance collected by the end of
January 1963 and by 15th February,
1863;

(b) the expectation of Government
to collect the total premium in the
course of a year; and

(c) the expenditure likely to be
incurred on running the scheme and
the expected gains?

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): (a)
The exact figures are being collected
and will be laid on the Table of the
House.

(b) Rs, 9 crores for
Rs. 33 crores for 1963-64.

(¢) No precise estimate can be made
at this stage. The total expenditure
on management, however, is not likely
to exceed 1 per cent of the premium
income.

1962-63 and
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Shri Heda: May I know whether
the Government have already assessed
the number of factories that have, for
some reason or the gther, avoided the
payment of premium? If so, what is
the amount involved?

Shri B, R, Bhagat: That is being
looked into. We have received some
complaints that a number of factories
have not complied with this provision,
but at the present stage we have no
definite information.

Shri Heda: In view of the situation
as it is, is there any idea to reduce tnie
premium rates?

Shri B. R, Bhag:t: The rate was
already revised by the hon. Finance
Minister when he made the Budget
speech. Actually on goods it has been
reduced from 15 nP. to 10 nP. and on
factories from 25 nP. to 15 nP. for this
quarter.
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Shri Hem Barua: May I know if it
is a fact that the Bombay Chamber of
Commerce has informed Government
i 'at the impact of this scheme on in-
dustries is very heavy and burdensome
and whether they have suggested that
the premium so far collected should be
accepted as the premium for tne whole
year? If so, may I know whethcr Gov-
ernment are making ary appraisal in
the light of complaints made by the
Bombay Chamber of Ccmmerce?

shri B, R, Bhagat: We do not accept
that the premium paid for the quar-
ter should be accepiable for the whole
year. Actually, the fact that the
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premia rates have been reduced meets
that point.

Shrimati Sharda Mukerjee: Is it a
fact that the premia on the emer-
gency risk insurance will be a permis-
sible item in income-tax returns; if
so, what will be the actual collection
of the Government? Will it be re-
duced by half? Secondlv, I would like
to know if any proposals have been
put up by any group of industrialists,
like, the Indian Cotton Mills’ Fede-
ration, for permitting the cost of pre-
mia to be included in their cost of
production in whicn case the ultimate
liability will be on the consumer,
How does Government propose to
remedy that?

Mr. Speaker: When it is such a long
question, how long will \he answer be?

Shrimati Sharda Mukerjee: It is
because you will not illow me to ask
a question if I get up again.

Mr. Speaker: She is correct in that
assessment, but then too she is wronz
in asking two or three questions to-
gether.

Shrimati Sharda Mukerjee: Only
two questions.

Shri B. R. Bhagat: It is a long ques-
tion; I am sorry, she will have to
repeat it.

Mr, Speaker: Only cre question,

Shrimati Sharda Mukerjee: Is the
premia on emergency risks insurance
a permissible item in income-tax re-
turns? If so, will the actual collec-
tions be reduced by almost half?

Shri B. R. Bhagat: The first part is
true. That is an item of expenditure
for income-tax purposes. But the con-
clusion is not true.
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Shri Sham Lal Saraf. Is it a fact
that the premium for the emergency

risks insurance has been reduced? If
so, what are the reasons for that?

Mr, Speaker: That has already been
answerced.

Family Planning Conference
at Singapore

*523. Shri Raghunath Singh: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that the
Seventh International Family Planning
Conference was held at Singapore in
which India also participated; and

(b) if so, the decisiong taken
thereat?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju): (a) Yes,
Sir.

(b) There was a general discussion
of various problems but no decisions
were taken at the Conference,
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Shri Tyagi: Are Government aware
that due to intensive implementation
of family planning in the States of
Uttar Pradesh, Madras and Bihar,
their representation in Parliament has
been reduced by three seats each?
Are Government taking care to see
that this programme 1s uniformly
applied in all the States at a uniform
scale? Otherwise, some States are to
lose representation.

The Minister of Finance (Shri
Morarji Desai): "May I say, this thing
has come only during the last five
years and the voters, those who have
been prevented, will be voters after
15 years. So, no representation  has
been reduced as a result of tmis pro-
gramme. :

Shri Tyagi: In total population even
small children are counted. There-
fore, we have lost some representa-
tion because our population has been
reduced on account of this family
planning programme.

Mr. Speaker: Shri P. R. Patel.

Shri P. R, Patel; T want to know
whether .





